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Bangladesh and Pakistan we should
always be prepared to negotiate, not
by compromising our national dig-
nity or honour but we must be pre-
pared to give reasonable concessions
both to Pakistan and Bangladesh As
I said we were part of the same
family and I hope that a time will
come when Pakistan, Bangludesh
and India will unilc and present a
tolally united confident picture to the
whole world.

The second factor which
wmpoitant 1s our relationship with
the Super Powers and the role
of big powers in this sub-continent.
So far thcre have beea two major
powers, the Soviet Union and the
United States, The Soviet Umon  has
pluyed a very constructive and stabi-
lising role. The result of that policy
has been the outstanding agreement
at Tashkeni. Whether it failed be-
cause of Pakistan or due to something
elsc is a different matter. During the
Bangladesh crisis we have seen how
helpful  the role of the Seviet Umon
hus been, The Soviel policy and help
has been very usefu) in regard to the
eslablishment of Bangladesh and the
Indo-Soviet Treaty of peace and
iriendship is another coutstanding
example of how the Soviet Union 1s
playing a constructive and stabilising
rale in the sub-continent. Therefore,
to compase the role of the Soviet
Union with that of the other super-
power, United States, is not to my
mind very proper and far.
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SHRI HARI KISHORE SINGH: |
do not know why Mr. Kachwai is so
allergic to the mention of United
States....

MR. SPEAKER: He 1s not allergic
to you. Fle wanis the Minister to
make the statemoent, because the time
fixed for it was 5.45. All right. Mr.
Pant.

17.46 hrs.

STATEMENT RE. INCIDENTS
DELHI UNIVERSITY ,

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI K. C. PANT): 8Sir, on 6th
December, aboul 3000 to 4000 stu-
denits went in a procession tu the
Central Office of 1ihe University
shouting slogans against the Univer-
sity It 15 a matter of decp regret
that 1n pursuance of an ill-advised
design to occupy the University Offices,
some students started pounding on
the doors of the Vice Chuncellor’s
oftice The glass windows of the offices
ot the Pro-Viee Chancellor and Re-
gistrar  were smashed. Some stu-
dents forcibly cntered the room of
the Dean of Students Welfare, The
Vice Chuncellor requested police
assistance apprchending more serious
violenee. On the arrival of the police,
some  students indulged  in intemse
stonc thiowmg at the police. The
police had to resort to the usc of tear-
gas shells to disperse the crowds, On
dispersing, some students burnt one
bus and partially damaged another.
A DTC boolh was also burmt. Ten
persons were arrested in the course
of these incidents.

IN

The Vice-Chancellor has made an
appeal {o lhe studenis and teachers to
realisc the gravity of the silualion and
cnsure that peaceful conditions are
created for the normal functioning of
the University. 1 would earncstly re-
quest all sections of the House to give
no countenance to those who would
resort to violence or threats of vio-
lence and to cooperate im the restora-
tion of normalcy 1n the University.
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MR. SPEAKER: 1 made it very

clear in the morning that a statement
will be made. When that statement
is being made, we have lo follow the
rules. No questions could be allowed.
If you want a discussion, there is a
way of asking for it ....(interrup-
tions)

ot et Wy amf (IwAA) AT
qiw & w9 X qfee ardy ot @
@ ¥ W @ IR T Ay
e F Y |

W

off wew fagrdt arodft @ g A
A fear & 1w s ¥ A 9
gra & fog st @ dfwg
Tg WIAAT T AE AT T qE A
oW AT | AT §H 9K 9Aq[ CATH
wiferg |

MR. SPEAKER: I did not allow
the adjournment motion in the morn-
ing. We have discussed it many a
time through Calling Attention
Notice. But I do not refuse any dis-
cussion. That could be arranged.
Whatever might be the version that
the papers have given, this is not the
proper time to controvert them,

SHRI ATAL BIHARI VAJPAYEE:
Tomworrow.

MR, SPEAKER: We can discuss it
anv tmeu. Let us wait for some time. .

DECEMBER 7, 1972

Delhi University (St.) 268

(interruptions). The hon. Minister
has made a statement. You have also

come out with your retorts. We will
try to fix some time for it.
SHRI JYOTIRMOY BOSU (Dia-

mond Harbour): Tomorrow?

MR. SPEAKER: Tomorrow we have

Private Members' Business, Let us
see.

SHRI H. N. MUKERJEE (Calcutia—
North-East): In any case, the Gov-
ernment would have to come  here
for a discussion. The sooner the
betler. .. (interruptions)

MR SPEAKER:
View

1 um also of the
that the position will be made
clear when a discussion tukes place
Now every day something happens.
It is much better if the government
mukes the position clear every day.
1t is quite surprising that the stu-
dents have acted like this, One ol
them acted as the Vice-Chancellor,

SHR1 JYOTIRMOY BOSU: There
are reasons for that.

SHRI ATAL BIHARI VAJPAYEE:
1t 18 symboliec,

MR. SPEAKER: If tomorrow somec-
body comes here and says “I am the
Speaker of the Lok Sabha" or day
after tomorrow somebody says “I am
the Chief Justice of the Supreme
Court of India” where will it end?
If the students could become Vice-
Chancellors even before getting any
degrees, it would be a great blessing.
I think the position should be made
clear. I think it would be much better
if we allow a short discussion on
that later on. We will decide on that.

SHRI JYOTIRMOY BOSU: Sir, |
rise on a point of order, You have
mentioned about newspaper reports.
I want w draw your kind attention
to two statements made by Professor
Nurul 1lassan, one here und one
before Rajya Sabha....
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MR. SPEAKER: You can write to
mi+  Dlease do not refer to anything
that  happened in the Rajyin Sabha

SHRI JYOTIRMOY BOSU: The
police were  teaching the boys a
lesson ... (inferruptions)
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We will deade st latler

SHRI H. N. MUKERJEE: We want
a seltlement on this matter Can'’t
Govermuent  toke the adviee of Par-
liament to the extent we are capable
of ginmg. Time 15 an essence of  the
malle) . (Interruptions)

MR SPEAKER: They have taken
the advice thrice already

SHRI H. N. MUKERJEE, We have
to do somethine aboul it.  Tomorrow
is Friday; then, there s the week-
end. ... (Inferruptions)

MR. SPEAKER: We will iy fo fix
is Friday; then, there is hr week
when.

THE MINISTER OF PARLIAMEN-

TARY AFFAIRS AND SHIPPING
AND TRANSPORT (SHRI RAJ
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BAHADUR): Sit, this has been fully
discussed  with the Education Minis-
ter. As vou said, it has been discussed
thrice . . (Interruptions) Mr., Atal
Bihari Vajpayee 1s asking a gquestion.
T ask him. Why should a demonstra-
tion of this tvpe take place? Why
not stop violence? Why occupy the
Chair of the Vice-Chancellor or the
Pro-Vice-Chancellor or the Registrar
or, f{or that matter, the Chair of the
Dean? Why should there be violence
at all? Why should there be a de-
monstration at all?  (Interruptions)

SHRI JYOTIRMOY BOSU: " We
can forego our lunch hour tomorrow.

SEVERAL HON. MEMBERS: No, no.

SHRI JYOTIRMOY BOSU: S8ir, I
propose that we forgo our lunch hour
tomorrow and discuss this matter
tomorrow

SHRI N. K. P. SALVE (Betul):
They want a political solution to the
matter. We shall not accept that. Let
the life in the campus be normalised.
(Interruptions)
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If you want to give up the Private
Members' Business time tomorrow,
I have no obiection
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JYOTIRMOY BOSU: We
tomorrow

SHRI
can forgo our lunch hour
and discuss it
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SEVERAL HON. MEMBERS: No,
no  (Interruptions)

MR SPEAKER: I thmk, we should
put it sometime next week. We now
adjourn to re-assemble tomorrow at
11 A,

18.00 hrs.

The Lok Sabha then adjourned il
Eleven of the Clock on  Friday, De-
cember 8, 1972/Agrahayuna 17, 1804.



